
1-4

5-6

7

8

9-19

505



1506



2.

3.

2507



3508



4509



Annexure-R 1
5510



6511



Annexure- R 2 7512

Admin
Rectangle

Admin
Rectangle

Admin
Rectangle

Admin
Rectangle

Admin
Rectangle



115 CWP-10286-2020
ANSAL RETREAT RESIDENT WELFARE ASSOCIATION VS STATE OF
HARYANA AND ANOTHER

Present : Mr. Sumit Jain, Advocate for the petitioner. 
*****

Submits  inter alia  that the present petitioner is the Association, of

which the writ petitioners in CWP No.7719 and 2020 were the members. 

The said writ petition was disposed off by a Division Bench of this

Court on 30.06.2020, with a direction that the Municipal Council, Tehsil Sohna

would grant an opportunity of  hearing not only the petitioners in the said writ

petition, but also to the other similarly situated persons who were notified about

the proposed demolition, within a period of 07 days. 

Submits further that to defeat the purpose of the aforesaid decision,

respondent No.2, i.e., the District Collector, Gurugram, who was also a party in the

previous writ petition being respondent No.4, has passed the impugned order dated

11.06.2020, which would have the effect of making the case of all the affected

persons being rendered redundant, on account of a simple executive direction, to

disregard entries in the Revenue Records drawn up since prior to the disputed date

of notification, i.e., 07.05.2020. 

Notice of motion.

Mr. Rajesh Gaur, Additional Advocate General, Haryana, to accept

notice  on  behalf  of  the  respondents.  Let  a  requisite  number  of  copies  of  the

Paperbook be supplied to him.

Adjourned to 30.09.2020.

In  the  meantime,  operation  of  the  impugned  order  shall  remain

stayed. However, this order shall not come in the way of Municipal Council, who

is not a party in the present writ petition, to comply with the order passed in CWP

No.7719 of 2020.

July 20, 2020 (SUDIP AHLUWALIA)
Ali                                              JUDGE

ASGAR ALI
2020.07.20 20:32
I attest to the accuracy and
integrity of this document
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